prfir: weer e v WA surkdi, Yoeicold
[

—07744-226189 FAX-224422 E-Mail-1D rajnandgaon.court@nic.in J

PHHTP— 2.5 73 TH—23—4 /52 roTTeTd, f&mTed 17 TR, 2025
uft, |
ST IRER §Re,
A ST ATEd BRI
g ’
fawg — To compliance of order dated 22-04-2025 passed by Honb'le
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Re: Compensation amounts deposited with Motor Accident
Claims Tribunals and Labour Courts.
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The details of the Motor Accident Claim Tribunal cas&s and Labour Court cases to be uploaded on the website of Z_er Court in compliance with the point
no. 9 (i) of order dated 22-04-2025 in Suo Moto Write Petition (Civil) No. 7/2024 passed by Hon'ble Supreme Court-

Sl. Name of the Court Case No. Person/s Name (1,2,3.....) and Address Amount Deposited :W.MW%MMM:
1 16/2010 SRM F 34 f[O%g <o 9 37 16166
2 32/2002 e 2t 4160 @ 311 g T R 9 37 75000
3 105/2012 SRR foveg R 31t g e g 25000
4 84/2014 %! favg <9 g9 9 o 25000
5 194/2015 TS 9 3 fovg giic ora g 3 50000
6 43/2013 Ty foeg ey 9 3= 10000
7 42/2013 Biceel [Aog Thy 9 379 20540
8 21712014 wam 4 9 3y favg R g 3 L 25000
a 169/2014 i 9 Y 955 QIINT 9 37T 25000
10 198/2014 N 7 e fadg TR 7 3 B 25000
11 199/2014 FHF 7 3 Rog TR 9 3T 25000
12 1212015 s @l freg 7137s @), 162500
13 96/2015 TREl ¥ 3 g TeaIR g 3 25000
14 102/2013 gRIa g o7 g a9a1 99 @ 3 _ 25000
15 173/2017 ToE 9 g ek T ary 3 25000
16 . 03/2010 |t 7 3 Reg dianer 9 3y 86091
17 : 72/2012 T A1 g 3 Rog Y 9 3 238070
18 163/2014 TRe g medR g e - _ 25000
19 65/2013 RS 9 37 [30g SieTa 9 37 _ 2458752
20 199/2014 AN oK [ 3 foog R a=i 9 aFa 236000
21 161/2019 TEoTd (1G9 3 v Afey soRiend 9 3. 25000
22 186/2019 ifdes 9 3 Reg Wa gar meRa s 25000
23 W 118/2022 TN B g Rt aees T e 25000
24 141/2019 ENRM 0ca 9 370 foeg RO g oy 25000
25 (m 155/2022 wRIY Heddlt ey aFie w9 o 71618
26 210/2021 wiraTE SaFH @ 3 Reg S9gIR 9 3R 519332
27 179/2023 T T @ o g SageR e a 3 1055692
28 \W 161/2017 BIpE I 9 37 Reg R a aFy 681731
29 129/2023 i arRA fog TFeTel Qe d o 25000

" 30 191/2022 Hifed BR [9og VR HegaR 9 3G | 485579
31, 86/2015 S S& [hg AT IR Pig . 515177
32 132/2024 o el g arfivr w3, | 25000




33 133/2024 wue e Reg ik 9 7. 25000
34 134/2024 w4 e g1, ey vk T adl. 25000
35 135/2024 . Tors: [t [aveg ArfRmM g at. 25000
36 21/2015 1 915 9 o [eg oo OTEa 9 3 332314
37 221/2023 . THY 7 3 fowg w7 3= 1500000
38 9212024 HOeT T g IRR 9 3 25000
39 1612021 frrdt 9w {wg adm IRER 9 s 681884
40 56/2018 fredy wifa =18 Ao P aiig 724877
41 86/2024 FHoaTol TaFE o dR9 gER Al 3R 366607
42 187/2019 TErET 92 9 3 fdo wwW @ 9 3 628974
43 10312023 - i T A AEg Ro wolie 9eE 9 s 1768397
1 53/17 g-Rik @iRe f9o Shaae afio 50000
2 74/19 #ewm fao g 150000
3 107/19 IR I o ke 15000
4 99/19 feorart fao o afto 25000
5 61/19 TR R0 o F0 25000
6 : 61/19 AR 40 0 F#0 834012
7 ‘ 36/21 Tive a0 1 a8& =ilo 25000
8 ' 919/22 Fdaft ghofao A 0 267885
9 : 38/21 dodrer {30 Mo ABHE ano 1263539
10 , 39/21 A a0 @ s a0 91000
11 : , 246/21 geiTs fao s aike 25000
12 137/18 zveed @0 0 Iams afo 25000
13 64/23 I @1g [0 T9ee 910 25000
14 W 80/22 Ffyar a0 12 gy alto 25000
15 _ 81/22 et aT$ a0 A0 ¥ a0 25000
16 : ,mJ 120/16 el a1 910 R0 T FAR 910 872205
17 14/23 rarg a0 HAF 0 25000
18 ‘ W 72/23 ward} ao f30 T afio 25000
19 09/23 i 9 fao IR @@ 25000
20 10/23 e gho 40 e a0 25000
21 37/23 femig fao vaie glo 79307
22 _ 100/23 AR 0 fI0 Perar a0 1717013
23 _ 1i/23 I @0 f RAg Fo 25000
24 12/23 el R 7 e afo 25000
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25 219/22 T wg 30 TR a0 25000
26 155/18 W PR fo Hamw o 110493

27 51/23 sfeiE 30 ssEa 25000
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1 Mact Case No. 19/2014 Gyaneshwari (Death) Smt. Jyotsana others Vs Rajkumar others 25,000/-
2 Mact Case No. 183/2009 , Smt. Sarita others Vs Harinarayan others 25,000/-
3 Mact Case No. 4972014 Harisharan Vs Devendra others 1,12,602/-
4 Mact Case No. 175/2012 Babita Sahu Vs Peman Lal others -15450
5 Mact Case No. 15/2012 Gangotri Bai Vs Deraha others 6,500/-
6 Mact Case No. 41/2014 Pravin Kumar Vs Anil others 60,000/-
7 Mact Case No. 5172001 Phruy Kumar Vs Mukesh Sonkar 1,50,000/-
8 Mact Case No. 185/2014 Gulab Chand Vs Purushottam 25,000/~
g Mact Case No. 185/2014 Gulabchand others Vs Purushottam Sahu 25,000/-
10 Mact Case No. 35/2014 Kamlesh others Vs Raju others 5,864/-
11 Mact Case No. 248/2014 Sarita Vs Basram others 45,957/-
12 Mact Case No. 11/2012 Pawan Sahu Vs Raju others 56,388/-
13 Mact Case No. 88/2015 Smit. Bahurbai Vs Surendra Kumar others 25,000/-
14 Mact Case No. 120/2012 Parwati others Vs Sushant others 3,13,938/-
15 Mact Case No. 77/2009 Kalabai Vs Nandkishor others 5,00,000/-
16 Mact Case No. 36/2014 Vimal Vs Raju Sahu others 3187/-
17 Mact Case No. 36/2015 Purnima Bai Vs Ishwar others 5,14,881/-
18 Mact Case No. 28/2015 Purnima Bai Vs Ishwar others 4.89,881/- -
19 Mact Case No. 44/2013 Savita Vs Ajay others 15,500/-
20 Mact Case No. 43/2013 Vickor Vs Ajay others 2,15,000/-

2 Mact Case No. 48/2012 Sataro Bai Vs Ramswarmi 25,000/~
22 Mact Case No. 238/2014 Meena others Vs Yogeshwar others 25,000/-
23 . Mact Case No. 88/2015 Smt. Bahurbai Vs Surendra Kumar others 25,000/-
24 . Mact Case No. 132/2016 Ashmat Bai Vs Satruhan others 25,000/~
25 W Mact Case No. 183/2014 Govind others Vs Naresh others 25,000/-
26 Mact Case No. 17/2024 Bharat others Vs Naresh others 25,000/-
27 W Mact Case No. 52/2018 Punaram Vs Sarvesh others w%mquww.?
28 Mact Case No. 183/2014 Govind Vs Naresh others 1,65,000/-

. : 40,000/-
29 Mact Case No. 97/2018 Chaitram others vs Vinay others 63,760/-

: W 4,61,000/-

30 Mact Case No. 165/2019 - Bhavesh vs Dinesh 80,000/-
31 cﬂ Mact Case No. 177/2019 Sarabjit Vs Yogesh 25,000/-
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32 .W.qo Mact Case No. 132/2019 Radhika others Vs Mohan others 4,00,000/-
B3 \W : Mact Case No. 213/2021 Ku. Ankeshwar Dugga Vs Dharmendra Singh Rajput others 5,50,000/-
34 Mact Case No. 156/2018 Mehara Kumar other Vs Patiram others Nmm%%%m:?
35 m Mact Case No. 175/2021 Smt. Hushnbano others Vs Vivek Kumar others 25,000/-
36 W Mact Case No. 184/2021 Priti Mishra Vs Shajid Sheikh others 25,000/-
37 Px Mact Case No, 229/2022 Neha Soni others Vs Jethmal Sahut others 25,000/-
38 Mact Case No. 235/2021 Ku, Shakchi Tiwari Vs Sajid Sheikh others 8,000/-
39 Mact Case No. 48/2017 Basantin Bai others Vs Branch Manager the oriantel insh. 1,45353/-
comp. ltd. others
40 Mact Case No. 27/2014 Hiraman Singh Durve Vs Namdev Thakur others 2,04,296/-
41 Mact Case No. 84/2024 Sonsir Bai Mandavi Vs Sanat Kumar Sahu others 83,438/-
42 Mact Case No. 23/2023 . Lekhan Singh Thakur others Vs Rakesh Rahul Singh others 6,09,326/-
43 Mact Case No, 80/2023 Bhanwar Kant Verma Vs Saraj Kanwar others 40,917/-
44 Mact Case No. 91/2023 Girdhar Verma Vs Saraj Kanwar others 75,935/-
45 Mact Case No. 90/2014 Keja Bai Vs Sampatram Sinha others 11,07,140/-
Nand Kumar Goand others Vs Sampatram Sinha others
: MAC No. 1718/2018
e Mact Case No. 103/2014 Divisional Manager National Insh. Comp. Vs Nand Kumar 1,12,003/-
Goand
. . Dashoda Bai others Vs Jai Kumar athers
47 Mact Case No, 68/2018 MAC No. 971/2020 6,43,332/-
Rupa Bai others Vs Pushpendra others ;
48 Mact Case No. mmbg.a MAC No. 447/2020 10,48,773/
: Jawahar Sahu Vs Digeshwar Sahu others _
49 Mact Case No. 152/2019 MAC No. 76/2022 3,06,793/
50 Mact Case No. 60/2025 Janavi Nishad others Vs Tikam Lal Yadav others 22,00,000/-
51 Mact Case No. 70/2025 Rupbati Yadav others Vs Dinesh Kumar Verma others 19,50,000/-
52 Mact Case No. 140/2024 Punit Ram Sabu Vs Aayush Malaye others 20,000/-
Bahura Bai others Vs Surendra Kumar others
53 Mact Case No. 88/2015 MAC No. 1323/2017 1,00,460/-
, Shyam Singh @ Shaganu others Vs Suklichain Yadav others :
54 gm.ﬁ Case No. 217/2022 MAC No. 217/2022 14,37.573/
1 40/12 IR 0 7,16 470
2 221 /15 T TIRET 2,40,000
3 . 68 /12 A T 28,808
g | e o i, Yot 55,/ 20 e 54,550
5 19/19 st 100,000
6 41 /17 CAES 564,724
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7 7/2024 v & Rog i e aiks 25000 06.12.20249 ST &
8 £ 2912023 e PR aiRe (08 e giell . 3 1038102 16.12.2024 A 571 &
9 W © 1/2023 T e afe frog S 89 alke 81980 23.12.2024 ¥ 5P 8
10 - 25/2023 T we aivE foeg el aiRe 894696 15.01.2025 ¥ S 8]
I B 2712023 el Rrog Hivs Sa7H aRe 1319644 03.05.2025 3 o1 3
12 ‘ m 36/2025 siem cord! MIRTSeR o IR T (9o T Aedl e | 55156 08.09,2025 ¥ w1 &
13 02/2025 BY R 7 o fIeE I FIR Wig 9 3 610737 wo.om.momm Ak
14 10/2025 o Tee fawg e o wiRe 41512 10.10.2025 § 71 &
15 05/2025 gl o aiRg faeg afamy ot aike 569266 10.10.2025 § W1 &
16 06/2019 s AR giive fiee vy aive 1255011 15.10.2025 ¥ 571 8
iR AR <7 SR Whotiodlo TS Tt




R wex gee s Afwen umodtodle

S @

1, M o7 ofd =1, Mew Rig 99 50 @, 2. 785 PR
T T ©@. iier e 99 32 94, 3. o 9r foar <.
e Rl 97 23 7, 4. Teivw PAR ERY e @ R

7 gz, Mea foen-m.or I @Re
oz

iz 97 21 of oot e o slRTmaredt o, ARy, o]

T ot B TR
1. S I
w7 RermgR d
et sega P TS
&1

t s e 25 /2025 13 e R Wi T 9F 46 K, P 26000/~
: AR oY, W o @ T8, e 2. G ued . |-
I I 99 39 A At aresrgd) e Frea g, SISt
SR e SIAE 3. 9T e M), R wRa g9,
@, 31, < 206/ 6 T THER Vet & IR IEH TR I
g R Al and feaRaRy IR
AR AIeR SHcl ST SEERul Thotiodlo NI
1 66/22 e I (g 99d 4 3 200000
2 33/22 SRS 9 I oG o9 g 37 642747
3 . 176/19 AR Geardie] (g HUld Arrdrel d 3 6100520
4 m 129/14 SRE TS ARG 1994 190 o9 9 37 179612
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6 % 30/11/25 ITEEARAY [Aeg e g 3 377117
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Labour Court Rajrandgaon _
1 06/wc act/2012 : el FHE 552520
2  32/we act/2023 %3«%3@: s 1198500
3 07/Ec act/2018 AN SRR ~ 700000
.4 89/wc act/2013 erTel gTENE 586298
5 14/Ec act/2019 ol 3TN 1236249
6 25/Ec act/2014 TS FENY 949488
7 26/Ec act/2018 AT SRANE 682760




8 26/Ec act/2018 T e ZTNE 544652

g g 58/we act/2009 Aol EARY 251145

10 8 08/wc act/2024 1 W 1660000
11 .m 20/ Ec act/2018 o B 688716

12 s 20/Ec act/2018 S SR 705810

13 — 06/we act/2012 o B 968555

14 R 06/we act/2012 F B 452510

15 = 16/wc act/2017 S Bl 1523174
16 mw 09/Ec act/2025 rener TR S 813644
17 5 09/ Ec act/2022 &M Ba 2116381
18 3 18/Ec act/2025 g Y AR 1148175
19 = 135/wc act/2013 SRS SN S e 588504
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